
 
Annex 5 

Details of tier-wise classification of centres based on population  
 
 
(i) Classification of centres(tier-wise)           Population(as per 2001 Census) 
 
Tier 1 -                                 1,00,000 and above 
Tier 2-                                     50,000 to 99,999 
Tier 3-                                     20,000 to 49,999 
Tier 4-                                                10,000 to 19,999 
Tier 5-                                        5,000 to   9,999 
Tier 6-                                                   Less than 5000  
 
(ii) Population-group wise classification of centres  
 
Rural Centre                                                             Population upto 9,999 
Semi-urban centre                                                    from 10,000 to 99,999 
Urban centre                                                             from 1,00,000 to 9,99,999 
Metropolitan centre                                                   10,00,000 and above    
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	15.  Merger of branches
	16.  Closure of branches 
	Form of application for permission to open a new place of business or change the location (otherwise than within the same city, town or village) of the existing place of business under Section 23 of the Banking Regulation Act, 1949 - Banking Regulation (Companies) Rules 1949 Rule 12 Form VI

	 Annex 12
	(v) Third party advertisement on the ATM screens/Network, such as display of products of other manufacturers /dealers /vendors is not permitted.  However, there is no objection to banks utilizing the ATM screens for displaying their own products.
	Annex 13
	  
	Appendix
	List of Circulars consolidated by the Master Circular



